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Issue notice omr the questiom of admission.
Show cause be filed by 18th December, 1991 amd this

matter may come up om 19th Decem er, 1991 for

admission, Reguisites are said to have beerm filed.

Office to verify amd issue.
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There is no appearance on the side of the petitioner,

The case stands dismissed for default. Inform the parties.
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